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There shall he . pccinl Principal Bench from 4 2.2019 in 8.2.21119 Io allcnd 1h: matters

lislcd before Hon‘hle Presrdcni Chief JusLice Shri. MM. Kumur and Shri S. K Mohapnii‘a.
Member (Technical) The Principal Bench shall comprise of:

P pal Bench n T New I) ‘

1 (h fJiisiicc Shn. M.M Kumnr. Pre den!
2. Shri Pmdccp R Scdii. Member (Technical)

l'hc Constiiuuon ofBench i,» m per section 410 (3) arms Companies Au, 2013.

Th“ 1‘ iii panial modification ofOrdgr of men number dalcd 1 1.2019 from 4 2 2019 m
X Z 2019 only,

(ShhM)'1 his issues wiiii me apprmill 01' Him'blc Prc<ldan [\CLT
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1. P S m Him'hle Presidcnl. hanonal Company Law Tribunal. haw Delhi.
2. Ilon‘ble Members,Mmmi (‘ampany Law lribunxl.
3. Officers of National Cumin“) Lam l'rlbunal. Principxl Bench. New mun Knlkmu Mumbai’

ChennaiyAhmednhad/ Allahabad 'Bcngaluiurfhandigmh’ Guwulwn/Hydeml‘dd.
4. PS m Joinl Seurelziry. (Sh. Liianechviar Kumar sangmMinisu, quorporme Airairs.mi

Delhi.
5 \ICI I'wch Sim Nolicc Board

[lie Instiiuie aiChanmd Accuunimis oiinma. 110, Nov. Delhi.
7 [he institute chOmpnn) Secvelaiie~ nl'lndin. ICSL House 22. lnslimnonal Area. 1 (vdhi

Rand, New Delhi , 1 10003
B. The lnsmmc “an5! Accminlanls oflndia. CMAUhan. 3 Institutional Areal i.0di"ll Road.
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ID Taxman Allied SCVVICC~ 14111.. 59 ”32. New Rohmk Road. Delhi
11 The All India Repimei Pu 1.11.1 1171'), 'B' Block. Delhi High Court. New Delhi.
12. Bar Council. New DelliirMumbal


